
885 Written Answers       [  RAJYA SABHA ]       to Questions 886 
PRIME  MINISTER'S  NATIONAL RELIEF FUND 

84. SHRI H. C. MATHUR: Will the PRIME 
MINISTER be pleased to state: 

(a) what agency is employed for the 
administration of the Prime Minister's 
National Relief Fund; and 

(b) whether it is governed by any rules or 
regulations? 

THE- PRIME MINISTER AND MINISTER    
FOR    EXTERNAL    AFFAIRS 
AND ALSO IN CHARGE OF THE DEPART-
MENT OF ATOMIC ENERGY (SHRI 
JAWAHARLAL^NEHRU) : (a) Disbursements 
from t'.ie Prime Minister's National Relief 
Fund are made normally to Governors and 
Chief Ministers of States who make 
arrangements for providing relief to people in 
distress in their States. Grants are made more 
especially when there is a flood., scarcity or 
some other disaster like a cycflone or Are. 
Some well known Social Service 
Organisations have also been utilized to give 
relief, such as the United Council for Relief 
and Welfare and the Indian Red Cross 
Society. 

(b) There are no specific rules or 
regulations governing the giving of this relief. 
The Fund was specially meant for emergency 
relief and it was thought that the normal rules 
and regulations would cause delay and thus 
sometimes defeat the purpose of quick relief. 

REHABILITATION OF DISPLACED PERSONS IN 
THE EASTERN REGIONS 

85. MOULANA M. FARUQI: Will the 
Minister for REHABILITATION be pleased to 
state: 

(a) whether a conference of Rehabilitation 
Secretaries of the Eastern States was held in 
Calcutta for the purpose of laying out a 
provisional programme for the second Five 
Year Plan regarding the rehabilitation of 
displaced persons in the eastern regions; 

 

(b) if so, what were the main items of the 
programme recommended by the conference; 
and 

(c) whether these recommendations have 
been incorporated by the Planning 
Commission in the draft second Five  Year  
Plan? 

THE MINISTER FOR REHABILITATION 
(SHRI.MEHR CHAND KHANNA): (a)  Yes. 

(b) The grant of urban, rural, housing and 
industrial loans, as also the provision of 
medical and educational facilities and the 
setting up of training and production centres. 

(c) Yes, with certain modifications. 

t [MANUFACTURE OF CONFECTIONERY ETC. 

86. SHRI KRISHNAKANT VYAS: Will the 
Minister for COMMERCE ANT* INDUSTRY be 
pleased to state the number of concerns 
manufacturing confeoy tionery, such as 
lozenges, biscuits and other sugar-made 
things, since August,  1947?] 
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units    manufacturing      confectionery and 
biscuits since August 1947 is 180. ' Besides, 
there are manufacturers    of jams,   jellies,   
preserved    fruits,    etc., whose number is not 
known.] 

 

f [FUNCTIONS OF THE DIRECTOR, PUBLIC 
RELATIONS OFFICE OF A.I.R. 

87. SHRI KRISHNAKANT VYAS: Will 
the Minister for INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the salary and the functions of the 
Director, Public Relations Office of the All 
India Radio; 

(b) whether any Public Relations Officers 
are appointed at different stations of the All 
India Radio and if so, the names of those 
stations; and 

(c) the salary etc. of such Officers?] 

 

f[THE MINISTER FOR INFORMA 
TION AND BROADCASTING (DR. B. 
V. KESKAR) : (a) There is no post 
of Director, of Public Relations in All 
India Radio. \ 

(b) and (c). In conformity with the policy 
adopted in the Government of India in the 
matter of public relations, it has been decided 
to entrust the public relations work of All 
India Radio to the Press Information Bureau, 
in which posts of Assistant Information 
Officers for this purpose are created.] 

 
j [TRADE MARKS REGISTRATION 

OFFICES 

88. SHRI KRISHNAKANT VYAS: Will 
the Minister for COMMERCE AND INDUSTRY be 
pleased to state: 

(a) the number of Trade Macks 
Registration Offices in India; and 

(b) the names of cities where they are  
located?] 

tEnglish 
translation. 

 

 


